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MR. CHAIRMAN: The whole House unanimously condemns what
the Imam Syed Ahmed Bukhari, has said,

The House is adjourned for lunch till 2.30 p.m.
The House then adiourned for lunch, at forty-two minutes past
tweive of the clock.

The House re-assembled after lunch
at thirty-four minutes past two of the clock,
THE VICE-CHAIRMAN (SHR! SURESH PACHOURY) in the Chair,
SUPPLEMENTARY DEMANDS FOR GRANTS (GENERAL), 2001-2002

THE MINISTER OF FINANCE (SHRI YASHWANT SINHA): Sir, ! beg
to lay on the Table a statement {in English and Hindi) showing the Second
Batch of the Supplementary Demands for Grants (General), for the year
2001-2002.

PRIVATE MEMBER'S RESOLUTION
Review of National Education Policy, 1888 (Contd.)

THE WVICE-CHAIRMAN (SHRI SURESH PACHOURI): Now, further
discussion on the following Resolution moved by Prof. (Shrimati) Sharti Ray
on 17" August, 2001 and an amendment moved thereto by Shri Eduardo
Faleiro on 17" August, 2001.

SHRI EDUARDO FALEIRO (Goa): Mr. Vice-Chairman, Sir, | thank
you for giving me this opportunity to speak on this matter. | have moved my
amendment on this issue, and between the time | moved the amendment
and now, certain developments have taken place in this particular field of
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education, which we are debating jin this House through this Resolution. |
would definitely mention those develcpments as an illustration of the need to
realty get the House to pass this Resolution as well as the amendment,
Basically, the developments | am mentioning here, have greater relevance to
the Resolution. The whole method of writing textbooks in great secrecy by
the NCERT for the first time in the history of NCERT or in the history of this
country whera we are treating the academic malters for education as a
State secret, and as a security measure, is a matter of great concern. Then,
| will also make a mention of the recent circular of the CBSE which applies
even to classes to which the CBSE has no jurisdiction whatsoever, because
the CBSE starts at the 9" standard, but it goes on deleting centain portions
from the textbooks of even 8" standard, 7™ standard, 8" standard and 5"
standard, without any jurisdiction whatsoaver, | will mention these things. |
will also mention how the Parliament of the country is being misled. Why are
you doing that? When it comes to a writer of the eminence of Satish
Chandra, for instance, why do you misquote him so grossly? How are you
going really to do penance for him? That is the gquestion. How are you
going to set the record straight? Don't do this. Before going into the
subject, | will just define the concept so that we do not have any
controversy as the debate goes on. The purpose of education is to develop
the critical faculty in a person to develop rational thinking when you are
small, so that when you grow up, you are on your own, and then you have
to deal with life, and in the vagaries of life, you have to manage. For that
you have to develop that critical thinking. You must be able to distinguish
between what is right and what is wrong, and that is what critical thinking is
all about. Then we must define fascism. What is fascism? Fascism varies
from country to country, adjust to different system of Governments, adjust
to different countries. But it has some fundamental traits, and the
fundamental traits are authoritarianism, imposition of one's will and anti-
demogcratic. It does not believe in Parliament. What |, as the leader, say,
that is what goes. Facism believes in arousing the people. He does not
believe in quality. He believes in just creating emotions. Goebbel was a
great Minister of Propaganda of Hitler, the fascist, who used to say, you
repeat a lie hundred times and it becomes the truth. So, this is what
fascism is all about. Then, what do you mean by Taliban and what is
talibanization? We are just on the concept so that we agree on the concept
and can proceed further, Talibans were people, who were educated in the
religious institutions, people perhaps with good intentions, | am sure, which
led to destruction of Afghanistan. That is also there. And then they believe
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that the religious feelings cannct be hurt. What does history matier to tham?
What does culture matter to them? What does literature matter to them?
Accbording to them, religious feslings should not be hurt, and therefore, you
ses, hundreds and hundreds of years' old Bamiyan statues, which were a
history of mankind, were domolished by them because they said that they
were hurting their religious feelings. It is very similar to people who
demolished mosques because they hurt their religicus feelings. So, now, ws
understand what is Taliban and what is talibanization of education.
Therefore, our task now in this Parliament is to see whether what is
happening now is really coming within this parameter or not, What is
happening now is really fascism or not? What is happening now is really
talibanization of education or not? | have given my amendment but | am
just on the developments that have taken place between the time | moved
the amendments and now, til we have the rewriting of the textbooks.
.(interruptions)... | am speaking with the permission of the House, ODr.
Mahesh Chandra Sharma. ...finterruptions)... | do not know why my good
friend interrupts me. ! have got so much respect and affection for him.

SHRI B.P. SINGHAL. (Uttar Pradesh): Sir, t am on a point of order.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): What is your
point of order? Under which rule are you raising it?

SHRI B.P. SINGHAL: "Any pejorative expression..finlerruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) : Under which
rule?

SHR! B.P. SINGHAL: | am giving the contents of that rule;: “Any
pejorative expression ...fInferruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): You wili have
to quote the rule.

SHRI B.P. SINGHAL: | am getting that rule, but any psjorative
expression is not allowed.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI : No, it is not
allowed. Please continue, Mr. Falaeiro.

SHRI EDUARDO FALEIRO: Sir, with all deference to Mr. Singhal, | am
not using any pejorative statement, but even after mentioning that, | am just
saying, "Is what is happening fascism? Is what is happening Talibanisation
of education?® It is for the House 1o decids, not for Mr. Singhal, nor for
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others, nor for myssif. Now, we have the re-writing of textbooks. Re-writing
of textbooks has never been a secret. Who are the authors? After 50
years, the NCERT has edited the textbooks. Even if you ask who has re-
written the textbooks, they won't tell you. Why is there this secrecy now?
Why is there the secrecy? What is s0 secret about re-writing the textbooks?
Why do you keep it secret? Now, Sir, we know why it is kept secret. The
reason why it is kept secret is, the people who are writing the textbooks do
not have the expected academic competence. And why do | say that? |
say that on the basis of the names that have already appeared in the
newspapers. Two or three names have appeared. They lack academic
compstence, but all of them are votaries of Ram Janambhoomi. All of
them. That is one thing in common, ...{fnterruptions)...

THE VICE-CHAIRMAN {SHRI SURESH PACHQURI); Please come to
the point, Mr. Faleiro. The Resolution is on some other subject.

SHRI EDUARDQ FALEIRO: No, it is on this subject.

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Please speak
to the point.

SHRI EDUARDC FALEIRQ: | am absolutely on the point.

THE VICE-CHAIRMAN (SHRi SURESH PACHOURI) : Please speak
to the point.

SHRI EDUARDO FALEIRO: | am totally on the point, and | wilt
always be on the point. Now, the point is this. The first point | am making
is that in the National Education Pclicy .. finterruptions)... Let us not cut the
debats here. That is a dangerous thing. In the National Education Policy,
one of the things that is required is debate. The National Education Policy
provides that it must be discussed every five years. It is discussed avery
five years; that is the procedure. That is what is to be done. In 1931-92, it
was discussed first in the Central Advisory Board of Education whers all the
State Governments were represented. Get the report of the CABE (the
Central Advisory Board of Education). The Government places it on the
Table of the House, and then, there is a debate in Parliament. That is why |
am talking about the secrecy, policy and education. Transparency is the
key, and transparency is the mandate under the National Education Policy of
1986 by which all of us are bound, which is extended up to this date.
Therefore, the first point | want to make is that secrecy is most
objectionable. Radical changes are being made in the National Education
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Palicy. They are being made; you mentioned in the House. They are
discussed abundantly outside, but there is nc discussion here, as
conternplated in the National Education Policy, and, therefore, that is an
affront to the Parliament. That is anti-democratic. This secrecy and
avoiding the Parliament cannot be countenanced by the terms of this
Resolution which says, you look at the National Education Policy. There is
more to it. That is an affront to the Constitution of India. Under the
Constitution of India, education is in the Concurrent List. Because it is
basically a State subject, it is the States who have to implement it; it is the
States who have to give money. It is only in the States that has happened,
As a matter of fact, until 1975, education was in the State List alone. It was
not even in the Concurrent List, It was entirely a State Subject. It was only
in 1976 that the Forty-Second Amendment had brought it in the Concurrent
List. Now, the questions are these. When you are having a radical change
in education, when you are re-writing the textbooks, when you are changing
the curriculum, why and how do you ignore the Constitution? Why don't you
convince the CABE? Why is the Government, since it has come to powser,
while making radical changes, afraid of the State Governments, afraid of tha
CABE? Wae would like to have a reply from the Government. Apart from
evarything else-- am coming to the substance in a moment--on procedurs
alone, the Government cannct carry on rewriting the textbooks; the
Government cannot go on finalising the National Curriculum Framework,
without consuiting the State Governments in the forum which is meant for
this purpose, that is, the CABE. This is the mandate of the Constitution,
You are violating this mandate. On this ground alone, stop rewriting the
textbooks; on this ground alone stop the implementation of the National
Curriculum Framework, until you get the approval of the State Government
and the CABE. On these grounds that | have mentioned, stop these
changes that you are making in the National Education Policy, unless you
discuss it in the Parliament and obtain the mandate of the Parliament. This
is what democratic procedure is.

The other procedure is authoritarian and comes within the clear
definition of fascism as contained in the dictionary of modem ideology. It
is defined as such. What is fascism? Fascism differs from country to
country. But there are certain fundamental common characteristics. One of
them is authoritarianism and contempt for democratic institutions. Now, |
am coming to ancther characteristic of fascism, that is, repeit a lie and it
becomes the truth. It has been an affront, and the people w"o have said it
must apologise to a great historian of this country, who is highly respected
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naticnally and internationalfly, that is, Prof. Satish Chandra. On what basis
do you think you can get away with these things? You think, by saying
that, Prof. Satish Chandra, as the Director of the NCERT has said, hurt the
feelings of the Sikh Community. Whao is the Director of the NCERT? Since
when are the bureaucrats required to comment on the authors of
textbooks? What is the role of the bureaucrats? How far are the
bureaucrals now transgressing their role and getting politicisad? This is not
permissible. This is against our ethos, the democratic system and the letter
ang spirit of the Constitution. Now, you are accusing Prof. Satish Chandra
by saying that he has hurt the feelings of the Sikh Community. *These
historians are anti-nationals®. This is what that gentleman has said. They
are altogether anti-national forces. | challenge here that gentleman who has
said this, who made these defamatory remarks. |If they are anti-nationals
and in coliusion with the anti-national forces, take action against them, I
they are not, apologise immediately, apologise humbly and promise naver to
make this type of defamatory things and slush; and restrict yourself to the
role of a bureaucrat and not get involved in this type of things, which will
besmirch you, besmirch the system, besmirch this country.

Now, 1 have got the book of Prof. Satish Chandra with me., It is
*Medieval India®, history textbook of class Xl. The controversial portion is
in the Chapter called "Climax and Disintegration of the Mughul Empire®. it
is the latest edition of the book; it is of March, 2000. In sub-chapter V1, on
page 237, this is what Prof. Satish Chandra has to say. What Prof, Satish
Chandra has done here is an example, an illustration and model, on how
history should be written. The way of writing history is this. You put all the
versions that are historicalty available. Prof. Satish Chandra has mentioned
all the four of them and you come to your own view; the view of Prof,
Satish Chandra is like this:

‘It is not easy to sift the truth from these confiicting accounts.
Siknism had spread to many Jats and artisans including some from
the low castes who were aftracted by its simple, egalitarian
approach and the prestige of the Guru. Thus, the Guru, while
being a religious leader, had also begun 10 be a rallying point for all
those fighting against injustice and oppression. The action of
Aurangzeb in breaking even some temples of old standing must
have besn a new cause of discontent and disaffection to which the
Guru gave expressions®.

"The Guru's execution could not have besn taken without
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Aurangzeb's knowledge or approval. For Aurangzeb, the execution
of the Guru was only a law and order question, for the Sikhs, the
Guru gave up his life in defence of cherished principles®.

That is the way he goes in praise of Guryji, in utmost respect for
him, in appreciation of his sacrifices, in appreciation, respect and veneration
for his philosophy of egalitarianism for that religion, for fighting for the cause
of the peopie who were down at that point of time, who happened to be
Hindus. He gave all the four versions, official versions, which always carries
a slur. ‘Official' as you all know, is usually a manipulated thing. Then he
gives the Sikh tradition. He gives the tradition that Guruji was punished
because he had raised a protest against the religious prosaecution of the
Hindus in Kashmir by the local Government, This is Satish Chandra. This
is what he has mentioned hera. But you have compietely changed the
whole thing. You have completety misled Parliament and the country. You
have got to apologise. The bureaucral who has done it has to commit
himself -- and the Government should reprimand him for making this type of
an irresponsible statement -- not to do it ever again.

Sir, | was on the question of texibooks and how it is being done.
THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Please conclude.

SHRI EDUARDO FALEIRO: If you want to delete something, you
delete it. There is no problem. If you want to change a textbook, you
change it. But, who would do it? It shoud not ba done by a bureaucrat
who has no historical standing of any sort, not by a Minister who has no
historical standing, not even by a Member of Parliament. The historians
shouid do it. Therefou:e. constitute a Committee of historians. #t does not
matter even if you have people of the Sangh Parivar in it, But let it comprise
reputed people in the field. We are not looking at the ideological
configuration of a person. During the Congress regime, we never
considered as to what was the ideology of a person. We only looked at the
academic competence. Therefore, we had people of the Left and we had
pecpla of the Right. The very principle, the very Director of the NCERT was
employed then. Any number of pecple who owed allegiance to the Sangh
Parivar and were Professors, were employed by the Congrass Government.
Unfortunately, for this country and for our education, things have changed,;
academic competence does not exist and it is not importaiit. The only
thing which is important is allegiance to the philosophy and ic2ology of the
ruling establishment. Therefore, if you want to do anythiig so far as
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textbooks are concerned, you are welcome to do . But let there be
pecple who are professionally competent. Let there be historians., Let us
know their names, Let there be a debate and let the historians decide as
to what should be done. 1 cannot be done by bureaucrats. It cannot be
done by ordinary people because it hurts the feelings. Whose feelings are
being hurt? For instance, | am of a paricular religious persuasion or
supposed to be of a particular religious persuasion. We all know about
Inquisition and what the Church did at that point of time. Suppose, some
Christians get up and say, "Our religious feelings are being hurtl® But, there
is no inclination, What is the role of history? The role of history is to teil
the truth. You should give the different versions --because there is no one
version of truth -- and give your opinion after giving all the sources on
which it is based. Therefore, do mot go on hurting the religious feelings. |
respectfully submit that what you are doing is, you are destroying the cause
of education just because of the coming elections in UP. You are in such a
mess in UP that you want to get all the communities to vote for you saying
that we have pacified your feelings, we have assuaged your feelings. We
have done nothing else. All the other things that we have done have
caused misery and damage. But we have assuaged your feelings by
changing the history textbook. That is your last resort. You are resorting to
your last resort. Don't do it because education is the future of the nation.
What you are teaching today is what the nation will become tomorrow.
Therefors, please do not do it.

While concluding, 1 have to make a few demands as a Member of
this House. No.1, you want to change the Education Policy. Do it; but do
it if you can get the approval of Parliament. That is what democracy calls
upon you to do. That is what the Constitution calls upon you 1o do. A
review of the National Education Policy is overdue. [t was for a period of
five years; now almost ten years have passed. Have a debate here. Bring
a Motion to discuss the National Education Policy. Tell us in a transparent
manner what you want to do. Get the approval of Parliament and then you
do it. Y you don't get the approval, you cannot do it.

Education is in the Concurrent List of our Constitution. You can't
go over the head of the State Governments, which have to implement the
things, which have to give the money, which have to run the schools, which
have got to do everything. You have got to do nothing except to give
instructions. Therefore, my second demand is, convene immediately a
mesting of the Central Advisory Board of Education whereln all the State
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Governments would be represented. Until and unless you get the approval
of the CABE, stop re-writing of textbocks; siop any step that leads to
implementation of your so-called curriculum framework.

No.3, disclose the authors. There cannot be secrecy in academic
matters. Who are writing the textbooks? Come yourself clean and tell us
the names, We must know it. We have a right to know it and you have
the duty to inform us,

No.4; you are tatking about sectarian orientation. By all means,
delete what all you think is sectarian. But do it in a proper form. The
Department of Education constituted a high power Steering Committee on
6™ June, 1991, to review textbooks. And, in their Report, they have cast
very serious aspersions and made a strong criticism about what is being
done, for instance, -- only for an instance -- in the Vidya Bharati school and
many other schools. Implement the recommendations of the Bipin Chandra
Committes which submitted its Report in two volumes some years ago,
recommending textbooks to be in line with national integration and the
removal of everything which has a communal flavour, Implement the
recommendations of the high power Steering Commitiee on Textbook
Evaluation, and then your credibility can be established. Now, why are we
taking so much interest on education if we did not have it for many years?
We did not have any debate on education, We do believe that this is a part
of the much larger agenda; a larger agenda on the line of what has been
done in Afghanistan and what has been dene in some of our neighbouring
countries. This agenda of yours may give you some electoral gains in the
short term, but, in the medium term, this will destroy this country. We will
not stand for this; we will not stand for the destruction of this country. We
will not compromise on this. In spite of what you may say, we stand, work
and sacrifice for the unity of this country, for the democracy to prevail in
this great nation.
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DR. RAJA RAMANNA (Nominated): Thank you, Mr. Vice-Chairman,
Sir. | would like to speak on this Resolution because | feel that it is a very
timely one. My own experience is not of a city man. | am the Chairman of
a Task Force set up in Karnataka, specifically looking at the primary schools
and why they are in a poor form, especially in the backward areas. We
always judge the condition of education by just looking at the elite schools
in Bangalore, Mysore and, of course, from Delhi in the North. But If you go
to the village schools now, you will find that they are exactly in the same
position they were during the British days. Nothing has happened. Of
course, we can improve the schools. | have spent my MPLADS money on
making schools with roofs, making schools where water is available, where
lavatories are available. If the city does not use the schools for other
purposes, then you find that the students recognise it as a place of learning.
| have often noticed that, many a time, the school children come at the
proper time for their studies, sit in straight lines, and | was delighted to see
them. But when you ask, 'Wherg is the teacher?’, you get a reply, "Ohl
He comes only at 4 o' clock in the evening or one hour before the school
closes. | mention this particular aspect of teachers not being there,
because you select some teacher through socme promotion system and he
is posted at a ptace where he does not want to go and for the rest of his
life i.e., until he gets himself transfarred, he does not take any interest in his
job. So, it does not matter what book you give him, what Safronisation you
do or what Talibanisation you do; he is a non-entity in the educational
process. Therefore, our first duly should be to see that the teacher 'is
educated and, in the process of education, he should have the
discrimination to find out where we are over-stressing certain aspects of
knowledge, which may give them a ¢ommunal base or which may give them
a religious base or which may give them a wrong base. It Is true that we
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have got a very confused educational history. | mysaif went to one of tha
Christian schocls. Yes. The books were biased. But the background that
we had in our own house was a.source of correctives of what was good,
what was bad ahg what was necessary in a colonial system. There are
many things which you can replace for bad teaching and | have always
thought that music should be taught in the primary school itself. You wilt
be surprised to know that in.the old British days, in all the villages, there
used to be a harmonium. Every village had a teacher and the students got
benefited. But what happenad? Mr. Keskar | think may mention his name
correctly a former Minister, under some very good advice said that
harmonium was bad for Carnatik Music and should ba banned. Then, it
was banned from the All India Radio and the general tendency was to ban
the harmonium player and harmonium, $o0, you get no music at all. And,
only a few days ago, | had put a guestion here, in this very House. After
much activity, | have got the All India Radio t0 recognise the solo harmonium
player as a suitable one for performance, But ha said, "Sir, yes. The All-india
Radio has recognised, but the Doordarshan does not recognise. | asked the
question, ‘Why?' And the reply to the question is very interesting. The reply
says, "About harmonium we cannot decide, because Prasar Bharati is all
powerful in deciding whether harmonium is good or bad for schools.” This
is how it goes on. And we keep schools right at the very level where they
were found, independence came., Now, what do we do next? It is no use
simply criticising alt the time | am exactly in the middle of the House and |
do not speak either for this side or that side. The basic issue is how to
improve education and how to make it interesting.  You cannot have
teacher who does not take interest In his job. You cannot have a badly
trained teacher. And, | think, all the systems that we have for tralning
teachers, from my own personal experience, are very poor. The first pricrity
should be given to the training of teachers. Books, pencils, papers,
paintings and things like that come after that. A teacher must be one who
creates inlerest. We, in our committees, were thinking of introducing ihings
like T.V., Internet and what the Indian Institute of Science is trying to make,
a simputor so that teachars can get assistance by getting into direct contact
with some other ptace for any problem that has to be solved. Many a time
we find teachars who are not able to multiply two numbers with two
numbers. That, by itself, is not a procf of anything, but we would’ expect
that one who is going to teach children should, at least, know muitiplication
tables, at the lower levels; and, of course, also the knowiedge of computer,
at a later stage. | was very happy when the Minister gladly, this morning,
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accepted my suggestion that, first, electricity should coma to schools. Mr.
Mukherjee slso supported me because all the modern gadgets can be
thought of for improving education only when elsctricity comes to schools.
Also, bring it to the level--not subject-wise but quality-wise -- of European
schooling in the villages. In European schocls you will not see any
ditference between the schools in the cities and the schools in the towns.
Of course, they have elite schools for preparing for different political
thoughts, Such schools also exist. We have not gone into that kind of
democracy yet. That is a historic democracy of European nations. But we
must modernise our education. There is no use of going into old-fashioned
methods -- one school, ons teacher, forty children, sixty children, half a
room, no water, no tap, and so on, and make them more like, what they
call, pens, so that they stay out of mischief, or, allow the parents to go to
work. | will be very happy if electricity comes and evening classes take
place. It will solve many problems. But who will solve these problems?
Woe are leaving it to the States, with a very large number of schools. Unless
the problem is divided into possible capabilities, we will remain where we
are. | am sure illiteracy can be overcome within two years, if everybody
makes efforts in villages and towns, as they did in Burma. | am told that
the Buddhist priests decided that everybody must learn to read; and within
two years, | believe, everybody could read. Howavef, | have not verified it.
But it i= a goed encugh statement. That's what happened in Kerela also,
where Missionary and Christian schools did a lot for it. | don't see any
reason why this cannot be imitated here. Simply complaining that the
books are not right, this is not right, that is not right, will not help. | would
say, if the teacher is not right, the atmosphere is not right, nothing can be,
achieved. The attitude of the general public should be that they must keep
away from illiteracy. The attitude that somebody else will do it, is aiso the
cause for our decay. So, while bringing changes in the system,
modifications in the Bill, amendments, must be taken into account, and we
should not get lost into generalities. Thank you vary much,
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SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman,
Sir, the subject before us for discussion is a very important one since it is
going to shape the mentality of our future generation. Before we go
through the subject, we have 1o accept the truth that India is a multi-lingual
and mutti-cultural State. It Is a pluralistic State. We have to take that into
account.

At the outset, | would like to quote from an article published in The
Hindu. The title is: "Education in values: a commentary”. It says:

"“While we felt proud to find that many statements made by our
ancestors had stood the test of time, we were also not surprised
to find that a lot many more statements were not only untrue, but
at times, absurd, It would be most unfortunate for the country if
we were so deeply rocted In the indigenous soil and so wedded to
our ancient texts and scriptures that we thought of them as the
most importnat source of knowledge or wisdom that exists today,
instead of realising that feudalism, lack of democracy, lack of
recognition of basic human rights, the lack of tradition of
questioning, and ils such as the caste system have been the
greatest impediment in our educational system. In fact, it is our
attempt to be wedded to tradition that has kept us backward and
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made us a highly obscurantist and superstitious society. It is for
this reason that we have had no renaissance and no industrial
revolution.”

Wit this, | would fike to state that thera is a cultural
differer<s.  Pecpde say here is cultural nationalism. We do not
accepi cuftural ioliengiism  The spiritual unity and cuitural unity
can be cadey iy, but unity is  different from  uniformity.
Therefore, my powit 15 that we want unity, not uniformity.

SHRI EDUARDC FALEIRO: Then you are actually an enemy of
unity.

SHRI 8. VIDUTHALAI VIRUMBI : We are prepared to lay down our
life for india, but we do not want India to start with 'H'.. We, in Tamil Nadu,
adopt the two-language policy. That will remain for ever if you want 1o se
integration. -

If you go through the history of battiefields throughout the world,
not only in India, much of the bicod of human-beings had been wasted on
our soil because of the balief in religions and castes. Within India in the
nama of caste and outside India in the name of religion there were more
wars, If you go through the wars fought at ieast during two or three
centurigs, you will find that most of the blood was wasted because of the
faith we had in the religicus beliefs. When we discuss the education pclicy,
we have to discuss it vary carefully, For example, in the case of celebration
of Deepawali, you say it was celeberated after the war between Asuras and
Devas. If my memory is correct, once Pt. Nehru had said that the battie
between Asuras and Devas was the battle between the Aryans and the non-
Aryans. If it is g5, Diwali is a joyous occasion for the people of the North,
while it is a day of mourning for the people of the South., Therefore, When
we discuss these issues, we have to discuss them in a proper way and not
in a casual way. We should keep in mind the feelings of other Indians
within the Stais of india.

India was divided because of religion. Otherwise it would have
been the same country. For example, Guru Teg Bahadur was martyred
because of fundamentalism in the country that had prevailed in India at that
time. Therefore, | say that religion has sucked more blood of the
humanbeings thorughout the worid. Therefore, | do not believe in the
institutionalised religion right from my teens.
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About the language they say we have to continue to develop it.
Even under the HRD Ministry, there is a Institution in Mysore for developing
Indian ianguages.

| wanted to say how our sducation policy is being developed. |
wan! to give one exampie. There was a genfleman. His name was Mr.
Jamadagni. During the British regime, for 20 years he was in a jail in Tamil
Nadu. He was a strong Communist leader. Mr. K.T. Thangamani, Bar-at-
Law, is the senior-most Communist leader in Tamil Nadu. Mr. Jamadagni
was the guru of Mr. K.P. Thangamani. Actually, for two decades he was in
jail fighting against the British regime. He was the only person in Tamil
tNadu, who was handcuffed and his legs were chained for 20 years in jall.
He was a strong Communist leader. He has translated 'Das Kapital' into
Tamil. It was published in six volumes. For the last three years we have
been waiting to get, at jeast.,, Rs.5 to Rs.10 lakhs as a grant from the
Central Government. The State Government has already donated Rs.5 lakhs.
We wrote several letters to the Central Government. But who cares for that?
How can you expect us to have a feeling of integration? Do you mean to
say that developing only Hindi language will be called Educationat Policy? |
think, the Central Government is there to develop all the Indian languages
from the Himalayas to. Kanyakumar. i Hindi language is being developed
and encouraged in Uttar Pradesh, | can appreciate it, because it Is their
mother-tongue. If Hindi language is being developed and encouraged in
Madhya Pradesh, | can appreciate it, because it is their mother-tongue. In
fact, we are not against any language. But we are against imposition of any
language on us. That is an important thing.

Then, you say, Sanskrit is the mother of all fanguages. We will never
accept it.. That is a different thing. Regarding Vedic Mathematics, an
cbjection has been raised. In Veda, there is no subject of Mathematics as
such. Then, why do you introduce Vedic Mathematics? They say that all
ancient Mathematics are called Vedic Mathematics, You introduce a different
phraseoiogy. You coin some other word because in the Rigveda, 10"
Chapter, the first word is jati or caste had been mentioned. That word
"caste® has ruined us. In the name of casle, we have been exploited for
canturies together. In the name of Ged, in the name of religion we have
been exploited for centuries together. We should not forget that fact. Then, !
want to say something on Astrology. Since the time at my disposal is not
adequate, | also want the Resolution of the Leader of the Opposition to be
imroduced, | do not want to take more time. Sir, you also knew about it
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They say, "Wse consider that the sun and the moon can ¢hurn up the whole
ocean and cause tidal waves. One begins to wonder whether they would
not have some influence on the life on earth.” This is an argument for
astrology. When we say that astrology is not a science, they say, it is a
science. We have not accepted it. Astrology is different from Astronomy.
Wa will never accept it. That is not science at all. If anybody proves that it
is a science, then, we can think over it. But so far, it has not been proved
as a science. Till it is proved, it should not be incorporated in the school
curriculum or in the education system. This is number fwo.

Thirdly, | want to say that Tamil language is more ancient than
Sanskrit . it is more than 3000 years old. It has its own literature, | am
sorry to say that so far it has not been accepted as a classic language of
India. Why? What sin have we committed in india? Why is our mother-
tongue, Tamil has not been accepted as a classical language of India?
There is a feeling that we are being discriminated. This issue has been
raised by my colleagus, Mr.P.N, Siva, in the other House when he was a
Member of the Lok Sabha. But s¢ far it has not been considered.
Therefore, when we talk about the Education Policy, it should be such that
it integrates the country. The Education Policy should not commercialise
education and it should not politicise education. Then only it will serve the
people in the years to come.

Before | conclude, | want to say that there should be a thorough
relook into and review of the Education Policy.

And it should ba framed in such a way that Indians from all walks
of life accept it. It should be acceptable to Indians speaking all languages
throughout India. Otherwise, it would not succeed, whoever introduces it.

With these words, | conclude, Sir. | thank you very much,
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DR. (MS.)) P. SELVIE DAS (Nominated): | thank you very much, Mr,
Vice-Chairman, Sir, for giving me an opportunity to take part in the
discussion on the National Education Policy of 19886.
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{ very much appreciated the statement made by one of our hon.
Members that education should make an individua!l human. That is really a
wonderful statement, | felt. Education is a fundamental right of every child in
our country. Of course, it has been realised and in 1950 itself, a directive
was given in the Constitution to provide free and compulsory education,
Somehow, we were not able to achieve it even in the 10 years of time-span
that was given, However, time and again, they have kept that as the goal to
achieve. But, in course of time, we were able to achieve quantitative
increase in education. The number of institutions increased. Even in rural
areas, al a distance of one kitometre, village people could reach the
institution. But what type of institutions do we have? If we think in terms of
quality, it you take the infrastructure in thess institutions, it is not a thing
that we couid speak of.

Our hon. Member Dr. Raja Ramanna talked about teachers,
teachers teaching in rural areas, specially. Well, of course, we say, they are
all trained teachers. It may be that they have the stamp of training, for
calling themselves 'trained teachers'. But | have never known peopla having
the kind of dedication, devotion, required for that profession. They never
had the ambition to motivate the children, to inspire the children. [ always
looked up to him, Dr. Raja Ramanna. When, at 4 o'clock, a teacher or
principal gets into the institution, what type of education children wotild be
receiving? However, In 1968 itself, whan the National Policy on Education
was introduced, the goal was to promote a sense of common citizenship
and a ragdical re-construction of the education system, to improve the quality
at a# stages--pre-primary, primary, elementary, high school education and
higher education, including university education. Of course, an emphasis on
science and technology was given in addition to cultivation of morat value.
This has been revised naturally. From 1968 to 1985, there was a long gpan
of time. The scenario in our country has changed. Naturally, everybody,
the lsaders, the educationists, the public, felt that there is a need for
revision in the policy and it was thought in 1985 and brought out in 1986.
When the New Policy on Education was brought out in 1886, | very well
remember, great leaders, academicians, educationists, from different places,
had said that it was the old wine in a new bottle. Wall, they could not have
changed the nomenclature of primary education, the nomenclature of
elementary education. However, due to the criticistn, a plan of action was
worked out in 1992,
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4.00 P.M.

That was really very, very clear, Particularly, what | appreciated and
what 1 liked very much about the emphasis that was given in 1986 Policy
was, about the education for women, the girl child. That impressed me a
iot, and secondly, the education for the Scheduled Castes and the
Scheduled Tribes, education for the backward people, education for the
minorities, they have spelt it out very clearly in the Plan of Action, and then
the emphasis. What was started in 1968, down to 1986, they gave greater
emphasis to moral values or value-based education. Of course, as | said
earlier, there have been achievements in education from 1950 onwards not
only in urban areas but also in rural areas. Schools have been established
quantitatively, but not qualitatively, Even to this day, | cannot compare a
school in a rural area or a municipal school or a Government school with
any of the public schools that we have, Some of us can really boast that we
have studied in very good schools. People who could afford, went to the
public schools and their character was built up, moral values were
inculcated in them, and it was good. But how about the majority of children
in our country who could not afford public schoo! education and what is
their fate? As far as the rural schools are concerned, no infrastructure is
there, no social service is rendered to them, no benefit of trained teachers
to them, and more than that, no dedicated teachers are there. A variety of
new challenges and social needs made it imperative to review the policy of
1968 to 1088. Now, | feal, in the same way, from 1986 to this day, that is,
2001, there is a great need to review the same. OQOur society has changed
tremendously. A number of problems have creeped in. So, it is very
necessary that we have to change the policy, If we have to review the
policy now, | fesl, greater emphasis should be- given to value-based
education. Well, when | talk about the valus-based education, 1 would like to
say that education is for life, not for living. Swami Vivekananda said:
*Education is for life-building, man-making and character-making.” Education
for life means not only for livelihood but also to develop oneself. in recent
times, we are hearing so much about Bhagwan Sri Satya Sai Baba. In the
past half a century, he has been talking about the value-based education for
the development of a nation. He and his organization have been establishing
several institutions not only in the country but also in differant parts of the
world. They have adopted this philosophy and they are trying to implement
the same in their institutions, In their philosophy, emphasis is laid on
honasty, truth and dharma. Dharma is the first step that we have to iake.
But if it Is too big a terminology for us to accept, it is nothing but
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rightecusness, and if rightneousness, honesty and love for humanity are
there, why are we having so many communal riots? Why are we having so
many terrorist activities not only in our country but all over the world? We
don't have the sense of universal brotherhood. So, it is very, very necessary
that we have to inculcate in our children some of these qualities like
honesty, integrity, love for humanity, peace and non violence. The Father of
the Nation, as all of us know, Mahatma Gandhi, fought for the independence
of the nation, by only using non-viclence as his weapon, and ha succeeded.
That should serve as a great model for all of us. According to the value-based
education of Satya Sai, the empahsis has to be on development and self-
realization, which means self-knowledge, self-control, self-discipline and self-
sacrifice.

When we tumn arolnd, we see that most of us seam to be self-
centred, and this seif-centred attitude or character really leads to corruption,
nepotism. Of that, we see a large amount in our country now. Maybe,
when | say so, | am confining myself to our nation, Devotion and dedication
to our profession is missing a lot. i you think of higher education--l have
been in the fiekd of higher education for a long time, we started my career
as a lecturer with seventy-five rupees plus twenty-five rupees as deamess
allowance; we were very happy. We were able to do 30 hours of work,
even 35 hours of work per week; we never grumbled. Today, | am not
envious of the salary that has been given to the university teachers and the
college teachers by the UGC or the State Government or the Central
Government or the Central University, but if you measure the amount of
work that has been put in, the amount of work guantitatively as well as
qualitatively, | do not know whether the salary that has been paid is
proportionate to the work that is being done.

Another thing that-| feel important, in addition to dedication and
devotion, is that the people should be devoid of discrimination of humanity
in terms of caste, creed, community, language and religion. But instead of
that, the discrimination between right and wrong, who should say that it is
rght or wrong? Your own conscience, Self-consclence should be developed
through education to our children.

There I8 so much of egoism. Humility has to be developed. But
my own experience is that humility is mistaken for your weakness. But it
should not be. Of course, everybody should be appreciating humility in an
individual. So, the total personality of an individual should be developed.
For that, physical, emotional, intellectual and spiritual values should be
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inculcated. That is the total personality. Psychologists like Peashe, Erik
Enkson in those days talked about personality development, emphasising on
the sense of independence. Many of ocur people, sither at home or in
school, do not promote the sense of independence in our children. Spoon-
feeding: they are depsndent toc much on the parents. Today, you see the
bag's load that they bring from the schools. Who does the homework?
The mother does the hemework. So, we are not allowing our children even
in the fearning stage 10 be independent. The sense of industriousness is
lacking a lot in our country. We do not believe in hard work at all. The
sense of industriousness, the sense of achievement and the sense of
integrity-- these are all things that the great psychologists thought of in
those days. Today, the great philosophers and educationists also strongly
demonstrate that education should culminate in service to the society.

The growing concemn over the erosion of essential values and the
problems that the society is facing such as terrorism and communal riots--
that is one of the Resolutions that will come up next--corruption, nepotism in
the socisty, breakdown of the families--that we are seeing a lot in our Indian
society today--has brought to focus the need for a value-oriented education.
I think, we have to prepare at least the next generation through education,
the value-oriented education. 1t is, after all, the future generation and the
future citizens who are to build the nation from bad to good, good to better,
better to the best. .. {Interruptions)... Sir, | will take a few minutes more.

The Parliamentary Standing Committee on Human Resource
Development in its Report of 1999 on value-based education has said:

*Education should aim at multi-faceted development of a human
being--his intellectual, physical, spirituai and ethical development.
in order to preserve, maintain and advance the position of our
country in the world, it is imperative that there should be a
comprehensive programme of valueg-oriented education, starting
from the pre-primary level, embracing the entire spectrum of
educational process.”

"The minds, the heads, the hearts and the hands of the children
are to be engaged in-forming their own character to know what is good,
love good and do good®. Truth, satya, dharma, prema, shanti and ahimsa
are the five core universal values on which value-based education could be
built. The world over, it is acknowledged that the ultimate goal of education
is to build the belief and faith in the young children, even before they start
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their schooling, that every child or every human being has a divine spirit
within. Once we think in terms of self-realisation, naturally, it will direct itself
towards God realisation, | am not talking of high phitosophy. Today, a
young child, a four-year old child, who sits before a computer, can make
anything on the sarth.  If you try to put this kind of education in his mind,
I am sure, he will easily accepl it. You can do it through the computer.
He will enjoy it, accept it and leam it better. We can do this, through
meditation and through yoga classes. The Ramakrishna Mission is running
a number of institutions. We can bring it as a moral vatua itself, Sri Satya
Saibaba institutions conduct some awareness course all over the world.
That awareness course can be accepted by any religion and any society in
any part of the world.

In conclusion, 1 would like to say that education is not the personal
property of any single individual. It is the property of everybody in our
country, in the world; it does not belong to any group. The revision of
curriculum is necessary because a long period has elapsed since we got it
revised. But, when the revision is done, all the concerned agencies should
be consulted and it should be properly implemented. Thank you.
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T A gd gl ¥ ogfew @ wgew MRT wmgw R € R sow we S
F6 gad ¥ AT = e 4 o o &) udheg, A feh B frfeaee Ad
S grEd, W A wE Fgm R v owen o 9w 9rg ¥ W 3w ) gEre
W @ T R o oW @ s s @ ot 9% % e gww gerd 7 alv 9w
qwE F AT A A (oW, 312 g3 ame Ae-A-gul A A gast @ e gy A
IaP & dfum A L (TEeR)... gs@en o, # O &F vE § gAa ongul A
WTF R A HE @ E| WY GGEY AG | HEed Ad fFae ik dF & St
&, 99wl R FA St aw @ S T A, 9 a9 e fmh
M geoqR 4 @l R 30w F IU I FUF F AW A MR TR AR
TAEEES! § UF amard 38 6 aw fen Ay o R AR &1 el F Fw o
f5 A Ren Ay gfa faen #fa, 2 e Hfa =7k 711 78 M-@-g0 B IF @
o1 HR iy g § fierpan ¥ 9% AYAER 9 $F BT 98 @ U oY IR
WA 3 fien Ay = gormm fHm w ae WR TS AEER A 9 e e
AT Ferf g A A oo, Teudars) IR I aeent g1 # A AR 9 fadd
w fd oM @ | T 9Ee ERAE B A, WA, Sod a1 gRafEd @t agdd
TN SR BN A TE F N Jud v 8 W qE F SN "I A e s w@
TR A 1E d T a9, TG I, e ar ™ R @ wn w o i
Ffeft ¢ 9 a' N AR M| FAEE WX BAET ¥ qEY "E TR AW wy &,
gF @ M AT 8, M AT F W™ agF B R F wy qiw T}, @@ g
TRIAE) A=Tem & eRo ¥ | MEgen A WD I am & aw fwn A gofa
fren Aifd &, 9@ 9 T HE & R REA F @@ o1 D W B ww w
¢, 50 29 o) @ N R, O ST & ) 96 WX ANEAW TS @1 oedd TE &,
fpeil @ AEgE™ T B awwa A8 &, DY g dASA B Tewa e &) q@ A fhan
e B @S Hv D, T S IFAEW B BH B A, W 30N 3@ AW B AOW
avm%ﬁﬂwha’lgmmm W afig 1 99 @ B g A @, @ g

. en
ufd= g @, {amﬁazgﬁw ﬁaﬁ'\'wgaﬂaﬁﬁm-m
iz @ih el & W ol w5 wrew A oo & o R, o e Sfum 2,

»

mmmiﬁmtﬁiﬂzqaiﬁswmfﬁf

FAIAARAl ¥ Frewa afiaer @ TR B e ar TE 32 aR T D
IR A fg a8 & 9 AoAm Mgy 2 @2 B W, 97 ¢ FR IF A
BN B MR I3 A gw AEAd Remm &1 9 g ag B AW § g7 gan 0
ﬁ:‘af&aman;r'rrmramm fFa v SO W B & o wwl avw 24
AR AR & 0F & 3 F 9 &, w0 gz qd T4 ¥ au? ARGy, 70 ¥ 9F 4 ux
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A qAH B AN AR IHF giA @ sl A fomn o feen m W@
Aqew, At or 20, ¥ AT, W FIAT | FO AT, Har A
T, ¢ AgHw g9 v A, Rftm & ue 2w, S @ 70 § Tawa @, 7 72 &
AW & |

a0y, A R fen # o &, Be fan & W F o= @ e
T £, ot FoER TFNEA F T &, v e A A Fuex LHEE Foan
\ . . PN

k-3

A
W H fEr FA A owwa ¢ AT I o ©) wow & om WM AR UF e
BT, 0F A A 3R 5 A G, awin waa R ad gwa F W S
faerare FOT A TR I A1EA B, W 9% 916 A5 W, 9 7% s @ an
7% fiie ¥ 77 wiva 74 g, of SR 39 s 9 gt &)

&g, # v weA A ugE @ A gd, A o3 wrd oyaret AR wmw
N @ 9 ) IR Ffw g F A P AN e R R ol )

SHRI EDUARDO FALEIRQ: | have.

SHRI S.5. AHLUWALIA: Yes; if you have, | also have. The only
difference is, you have the English version and | have the Hindi varsion. That
is the difference. You may be knowing 100 much about Sikhism.

SHRI EDUARDO FALEIRO: No, no. But the only thing i know is
that, historlan Satish Chandra writes in English. That | know. So, he should
be accountable for this; not for that. ...fintarruptions)...

SHRI 5.5. AHLUWALIA: Why? It is the official language. 18 iy
urr #1 This book i3 also written by Satish Chandra. | am quoting from
that, "#erdA 9ra”, a8 114 9@ 4 W o ¥ 5ca) o T § it aEn
ureer & % 9% A anw A T8 &1 1990 ¥ zwe §, 1992-93 ¥ T¥ WA £ weA ¥
Jor o SR § F F W @t ARG wE ol F oy ARR St AR A, 2
3 frawy 7z waa Jor fF sfew A i & gfem & R o ¥ oafsa e
T &, wdfa w R v A 1R ¢ 2E byt sl e weR A I B

ATE, W ) T = 22 feed € Rl @ oweeh g aea @ A
aheroy & gy e Y T Biem A TR ® B TS R @ e @ 7T AR
¥ v @) T SV fira g ¥ anod T & v W @ e e T wita
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R aren e 6 shve ¥ AW ¥ W o & (e o W), ST
e, A W @ E w R e dI A g aga g € 59 7@ @
R |

s T QEER (TR ;S AR A9 T gay
ot TH.TH. snwegarfer ;A o o

IYAAEE WERE, v EfETET 9 W@ ¥ 9§ ¥ wfa-Ria W e &)
I o g T @ 9 Ww A 9w ¥ A 7w AR-wa T, R o e
I faw wgal A 5w B e B ) oW Eel A 9 FE e daven) s
FFTN P for R TR 6 Foifie & qF R TS oA 3@ A oy e A
ey aae § f & I wew 3 e o s 2 TR - A TR R
a # T3 o & 5 faw wew $ R TS B o@ % sRar & 39 Al it
aifere &1 Fdon N1 TE & gEge B o T D | TS I qEgy W W v
fm T an) olw 9% Wi g B &0 L (amaum).. B dar R, g e &7
IR TE & L (wmEr)... W & ().

SHRI EDUARDO FALEIRO: Execution includes..finterruptions)...| will
lay the book on the Tabla. ...finterruptions)...

SHRI S.5. AHLUWALIA: No, Mr. Faleiro, when you were reading, |
didn't object to it. Now, | wil read back what you had read.
..{Interruptions)... IEM =1 % @ Wo & FTIAR TE @ WA T IRAR ¥
FB @il # Wi & Tdften of | e TR ¢ P Feit 3 9= FA R A
Ed A 9@ aNTIT ¥ o F wig FavE B e wn, gF § T sEe,
Wﬂigﬂ?ﬂﬁﬂgﬂiﬁﬁm TR el Uw fa EM WA WEg
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e RA we-v-ad A goem 8 T, wwmm&wwﬁmm qmﬂ
e ot 3o el F wrew sngeen M R} T AW W @ @ A FE ¥ How
come he is speaking in chaste Kashmiri? He said, "He was a Brahmin and
| too was a Brahmin.* a7 ¥ sefift df¥a a1, w +ff Toid ifda ) &b g &
o B 79 g & Ry, aE @ & W w arh & ™ ok e @
I T e AT B bid fam T wER wE A O W a9 &l @R
UM FAR Al % Fae IR 3 9w 9T g v FeiN) ifedl & oo 3dh
I AR H AT TERR WEW ¥ Iy e F fren L (aram)... e, § oy ot
#t A R T, gerdt T L (wmma)... T, & et afis (=),

ot S e iR (ST TR AN T A IR R A L. ().
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Wa WA A e (FREE) - I A P 4| IR R OB, W
..(ZmaEmE)...

i .. SREtEm T WS WO L (F[dm)..
A g e @ R ey AR S e 87 LL(aRar)...

st ey, st 7, o I ¢ @ oda T /@ qe
...(areErs)... # Pie & I E) ..(TEus)...

Iuerens (st Hame Sl ¢ Afet, o & WA L (moEEm).. dEn
afagl ... (amErE)...

oft vH.ow. swegarforar - ¥ Fie R W@ E | L (2R
Hretr Adgen TH AoRR TR MEAFE | (). .
ff ga.vw. swgaferm : A vfawfys wa € ... (waam)...

Hrearn sge @F arerdt - W AT P W R A L(ERE).. TR
PR & IRV A FN FH TR qAg F w9 1 99w R 4 99 R A
@A G AT W71, @ B S o wa A9 AN L (SEE)... ' WA anée?
g gforera TE A &1 . (Tm@am)...

) wa.oa. swgada - 3w & agE & i wdw T faend €7
...(aram)...

Syeweay (s S Al ;- seor, dRT-ARY | aEgafm W, s wEE
#ifrg |

of} TH. . aEepferar : SuvwRgy oft, TFa A I @w B 9, g2 anf
oigd TRyl 8 T @ B (@EaE).. 3 @ T8 gd L (Ea)... gi,
HY| IR Td g9 ®eAd ® A @ 7 ..(EaE)... § g e @ v g
.{=m@aF)... Not as a Sikh, but as a Aashtravaadi citizen of this country.
(TEarE)... a8 I fawa & U9 220 W foman e &, g el 4 9w
afT AU @ I BYER ¥ e s A T gt g wditw s o
& &1 ¥ qom wee g, fum ¥ @ <. weed fe ot &, 9 @, @ g s
wedt & f5 ag A adfw T ot @& foran gan & 5 gl ¥ W aiffe R
7 Sear HER F ) sfe d 4 Rroa, ®n e a3 87 R TR a1 @ AR
whw%wmﬁmmﬁmﬁ%mﬁw.mmﬂaﬁ?m
# ore? 4 = g A0 Y Mide Wy A o WA FH I A @ BB A f wan ik
SHT AT ETEd 7 . (FeE)...
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SHRI EDUARDO FALEIRO: This is what Satish Chandra says. There
is a tradition in which a Guru was punished because he had raised protests
against the religious persecution of the Hindus in Kashmir.

sft wro] weRR ;. SuwRas Sff, sEdgataa off am 6 & ara £, 99 A
R faraen =rgd fan omem? ... (waEgTH)...

! va.qw. awgafam @ R gfer Tad ggvn o € ol 4 ge o
qAd gFa? -

ft am e Ifd | Summemm B, ow B F e o T @
wawdt free A T . (aEa)... w3 T R L (wEer)...

SHRI S5, AHLUWALIA :; They must read the full history.
...finterruptions}... They must read the full chapter ...(lnterruptions)... Mr,
Kapil, you read the full chapter and then reacl. ...{interruptions)...

( Sewsnenw (sh giw vehd) HareftT gv |
sywnes (st g o) . o #dwl Please take your seat.
..(Interruptions)... JEgafera o, ama o € B wr Wt aF # R 15 ffae
¥ g AR Reeed w v e dW B T SR Bl & | 08 W WO

t, o o vz v & A ¥ am gfs o A 22 fife @ sare wem @ R
FRIAT FUM ¥T A9 AU A FI HY AR g 7 dige I

ot Ta.vw. awearfern - 4 aoht ard W@ #W o £ |
SHRI KAFIL SIBAL (Bihar) : Please give me a minute ...{Interruptions)...

SHRI 5.8 AHLUWALIA : This will create unnecessary problems.
..finterruptions)...

SHRI KAPIL SIBAL: iIn fact, after this paragraph, the learned author
says, "It is not easy to sift the truth from these conflicting accounts.
Sikhism had spread 1o many Jats and artisans, including some from the low
caste, who were attracted by its simple egalitarian approach and the
prastige of the Guru..." ...{interruptions)...

SHRI 5. 8§ AHLUWALIA:  That is wrong. ...{Interruptions)... That is
another wrong. ...finterruptions)...

SHRI KAPRIL SIBAL: .. Thus the Guru while being a religious leader,
had also begun to be a rallying point for all those fighting injustice and
oppression.*

st vwrw. st - TE o Taa &1 f @ B wEm awar §)
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...(TTEar)... ITEmIE AAGa, Ffid fiEa W oY 9| R I & aE o) afe R
waa k.. (=gEam)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI: Mr. Punj,
please sit down..(interruptions)... He is capable enough to explain.
...{interruptions)...

-huqm:hr\rarmw’f%w'mﬁﬁ?
Srwwna (s grn o) | 3w Ty aoR T Sk
ot Ta.0u. Sgafom | SRRy AR, 1699 ¥ & = e Y . (=Em)...

SHRI KAPIL SIBAL: There is no need for a political speech.
...fintarruptions)... :

SHRI B.P. SINGHAL: They should have the courage to hear all
this. ... (interruptions)...

SHRI DIPANKAR MUKHERJEE (West Bangal) . Mr. Vice-Chairman,
Sir, we are discussing a Private Members' Resolution, ...{interruptions)... Sir,
we are discussing the Education Policy. ...Jnterruptions)...What is the
subject of the Resolution? ...fInterruptions)... The Mover of the Resolution has
a right to see that her Resolution is discussed. ...(Interruptions)...But this is
not the way. ...(Interruptions)...He is holding the whole House to ransom.
...fInterruptions)...

SHRI S8.5. AHLUWALIA: | know that. ...finterruptions)...1 am not
distracting. .../Inferruptions)... Why did they not stop Mr. Eduardo Faleiro?
.finterruptions)...You must read the full history. ...[Interruptions)...What is
wrong in mentioning it? ... (Interruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Mr. Ahluwalia,
you know the Rule 162. This Rule is about the scope of a discussion.
Please speak according to thal, ... fnterruptions)...

sft gw.ow. aFEf - Sommas of, A8 @ @ @ E o I S
fvg gv vEd o R @ T RN ved & @ e wl =W o Tw9 B
aifte s § 3 sgar Se-Dard o TG fwg ge R &

Iuwmae (o7t go o) - om o I gx e G

it va.oR. seqafern @ R tganst GaRE L (=mEaA)... e & 1
A qgay T g @ wEE wE aid T AR &R A A 1992 A gt v TwA
Rard ...(wmem)... toFTE Gifed w L (aEeE).. e o difosh @t s
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am a¢ @ &, 3§ g m vt w & o mih S # An a1 o daw oo e A
I9 W FFA ) q0Eq a1 |

Sy (o g oeidl) o om fwa W oange wifS wEE aga w9
&l

o va.oH. anefeRn | STy AReY, g I A4 uE &, i am
mm ¥ B 39 wefie A wes A A A U T & Q) g F AR 99 A aem
& 2w vl gE o o T ¥, % 3@ 3R § fan &) e mam R,
ITHARGE TEEY, f i offar @ deg &, ae A 9 Seeew § R
} wga WAy @ £ Rrw e 5 a4 o T &, 76 hie M % @)
o 7= @ Sl ¥ Rirer fra R T o ol a7 vty aw s & 6 o 0
o o Ry g, o7 o ¥ AR §E T B ww awdl a gEd w1 ardt v
i s A Ffim A S @ few F | L (FEEE)..

simedt afle o (v 83, Rl - A aw afda w0 3t Sife a8
FX E & . (EEa)..

SHRI RAJU PARMAR: Why are you referring to the Congress
Party? ...{interruptions)...1s it a political speech? ...finterruptions)...

it vH.A. g . ¥ARw wew B od $ £7 | (aEwm)... gE
o o @ ¥ & @ity o vEm £ .. (aEas)...

% e wEw o B3 oE @ & 5 wmam €7 am ww v € aw an
...(=aaEm)...

SHRI RAMACHANDRA KHUNTIA {Orissa): Sir, the word 'Congress'
should be deleted from the record ... fInterruptions)...

SHRI EDUARDQ FALEIRO: Sir, | am sorry to say that the hon.
Member is not saying the correct thing..//nterruptions)...| have got the book
here..finterruptions)...He said that because the two sons refused to
embrace Islam, they were punished..//nterruptions)...

SHRI S.5. AHLUWALIA: They were beheaded. (inferruptions)...
ot Sgiwy qai - s W w® 301 ().

Frpens (3t 3w o)) - gD T & 5 s o D A g3 ¢ iR
I a9 AAR A 21 I8 FAE A Rewa 21 . (=maEm)...

sit vR.vH. axgafod : =l A fsam H g7 F wgrd ardh B surareR
= R 9 fraw ot £

Ieawregs (st g o) - ey, s Rea & wEfe T Far @
IRm|

263



RAJYA SABHA  [29 November, 2001}

A va.qa. awgmierm : weey, § 9@t s @ L (Fmam)...

st U9 TR FW O] A Fow | W gE oae ggd #1 owmnoeny
aret amg dra ¥ ) (o).,

Iuayrean (o qin o) - sEgarforn d, afer

M Ta.qw. s ¢ IuEAngs TACY, 9EE AR 39 s &
T ¥ g we 2 5 v sferw ww &) el A ofk, AR, SwS A’ am e
¥ f5 & nfd fiz ot % R o9 s @ & T L (RaF)...

s ar PHIR el ;e R v w a8

SHRI K. RAHMAN KHAN (Karnataka) : Sir, are we discussing the
Resolution or are we discussing the book..(interruptions)...

SHRI S.5. AMLUWALIA: | am discussing the Education Policy
where we are teaching rotlen history. We are misguiding our youth. We
are misguiding our vyouth.. (nerruptions)... We are spo#ing their
future «finterruptions)...

SHRI EDUARDO FALEIRC: Bul we are not nsulting the
people..finterruptions)...

SHRI §.5. AHLUWALIA. | am also not insulting..finterruptions)...|
am trying to draw your attention. You are not listening to me
{Interruptions)...You are becoming deaf and dumb..finterruptions)... You are
not listening to the truth. That is the whole problem../interruptions)... That is
why | am speaking loudly...{inferruptions)...

Suaurany (sf o =il - sEgafea A, s wEE w1 AR 4 Fore
12 fime o " oy fen an

oft TR, st - W, & wE R I § 1N A &) @ @ it

st I WA Suwweas 9REY, R Al @ @ g g1 amm g
e T1gH dTem 31 o 92 QA wUIeT = 8 T R

ot ou. oW, swgaferar - SumEY wEEY, R weE o pErh & R,
TH AEERY ! AN ¥ IR, A A TAF W 4, T ds TR 4 L (srEE)...

st | e afddt  segarfer o, W9 38w s A Raeea awa
difore) anft amg oqFem ofasd o Sifem

N ca.w. st - & ogrm wfeelt w & @@ @ € oS W
E™ 03 I3 €, auF Sdgpen @

Iy weled, d #% v € 5 S ey 7 @ S uem 9, A
free ama A, 3 9 @ Y, g 9 @ e ¥ fog, foos @ e $ faw ik
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e H wn F e SR pabh & sfew gee T | R e A A €
@ e e s AW Fif ) W Rgwas o & sw e o ar A alv
i T N foad € 5 7w M= fir AR TS a1 owmgr F eww AW
Fediegem ¥ anféwd 25 ¢z g, Refifoms ge #1 ... (=@ama)...

SHAI EDUARDQ FALEIRO: Sir, | am on a point of order
...{Interruptions}...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI : Under which
rule?. .finterruptions)... No, ng . (Interruptions)... Let him complete
...finterruptions)... Nothing will go on record ...fimterruptions}... Under which
rule? ..(interruptions)... Nothing will go on record.

oft TH.Uw. o ;| IRy wEER, S MR ffE v Y 4 3@
fram & for £ % S @ w0 A I S A T St L (2rEanE)..,

THE WCE-CHAIRMAN (SHRI SURESH PACHOURI: Don't try to
teach the Chair.

SHRI EDUARDC FALEIRO: Nobody is teaching. { am just pointing
out.. finterruptions)...

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI: If you want to
raise a point of order, you will have 10 quote the rule. Yes; Mr. Ahluwalia,
please continue. ... lnterruptions)...

ot va.gw. swgaferm | TR WA fiE ot & T A FE o & gw ghoerw
¥ o= A B o R oow # wern AL g e A s e aw, R s A
IR D 7= firgr dEw d faa R, < w8 O A A wie g g o @Y T
Ffow W mARRA e dsmegn & - M A o9 W@ W oqA LTS
M= fie off 7 77 paid I o Rt AT f e gan

o & IH Qe B I, WA W ANS T

N R TR, A REFT R R
g, ' @ B w1 o v § - el @ e

B
x
1 3
5
§'

LM IHS WU-AW ARTAY & o A E A gy A weed £ ) T MR
i f & 7o fart § g3 ¢ R I A 3w oew AT g F T #
w7 ¥ ol R A s it fiw A ol & v oh g ofifre, awe
AR S & gwm A o yRa @ A TR T i W W
R ddrn ot € qu-ah Ram & fe ok 7w i fie ot & M o e @
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oA g andiele 9t W ¥ Sfee 9w zfaEe w1, w9 affe ghes @),
s e Y, oy & g gEth W sl B sofsa 50 @ wiftm e
Rrn Hify & o A A 7 ¥ guE Reg ow g wifty ofw @@ ® € @ @
F werd & R A T &, a7 9 T B IeRa B

T8 FE §Y & g g 9 |

Syawrens (f gy ol ) - Bt e W)

sft flimy gusll | T W=, 4 o RAw wvw § B segafam
500 a1 da ®e | He has already delayed the Resolution. The Resolution:
can be discussed next time. He may be allowed to speak till 5 o' clock.
segEem A P Ra e R iR mro od. s M Ew & ¥ & o
# g Y SN

Suerrens (Mmool ¢ e awEar wi)

) wrEen wid (ofeedt e - oww, 5:00 9 oA A9 wfw aeh
TR Ty @ A7

Sueeas (o o oed) - g afm

o wmen ik . AY Suwmimag ween, A wed oEe W) (e
AR T g Sufya T e e & wHdE S gy d9e a e W

A8EY, IR AEgAfad o A FE on f& am o @ gER vEd oI o

WA & R A 5 95 79 & W AR & 29 o9y sa N2 1A o &, 399
= # 3o A | fie ofed ) T @ E R A o wE d @ weh v

s TR wgafor : fen § 99 g aa o

R eFTa I WA P E NI R R s @
TR ot Y 39 R F R TER ® gUR @ e @) 1@ A 99 W smgafrn o 3
IR A @ aga weh @ F ol wraffia w1 @ srh 79 R @ A gan
yegr @ @M 5 I 39 aE A § iR Towemdl & ot @ & &, 9w ol
T WG Y ACHPE @ & | 98 | BN g, FUW /@ O gy, e § € g
¢ g R8T F uw At wow ¥ ol ¥ o9 I & 0 A wmw &
M wR AN 1 A s g, R i wHg o fieen At e g el
9 @R | T A e A E S vE A @ e @@t &, 99 gRea @4
WS 7o o E, # 9 T f 5 59 e = oawm @l

Iqereny wEred, A e F ¥ ¥ O & ad R ok f a5 5w
e B T HEY @ AN | TR 0FS A 97 o agd B R oA $ fov
R & 7oTs IR & foy ¢ [WeeR & oo fen R R ¥ fag
@ AR A Ao a9 /e fen @ e Aome S W @ ge
w4, fren A 9 o SToe B &, I6F v s IR 7F [REER & iR

FuvAngy AEEY, # O% FEW AW 6 s $ e &9 A q9d qEd
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e A =R afte f 75 20 fen A R J T 0 IR s ¥ o &
1% FAR OF 98 ¥$ MR A g R Y e wE % -

*FE @ 90 o RRTT T W ¥ fay
#E i gawr 9 TR ¥ Ro

£ IE 5 W W ¥ fov @ Rrm i Siftm A goama $7 a@ = oam
T TR & o fim & awn T = 9% IR 7F R S 5 e = oos
o, 3 R WA I T e I e dw ¥y Fel = e
M F FREE A o R §ooiv 3wl @ uw gae a7 Al fwa e B S
ot t, WRIsgEiimad IS gad S e wm &

¥ T 3w ¢ 5 I e ¥ 9 @ 9 B R A an & it
AT Bt pioR F AT R AT IRa 5 & AN R i
gt fammam i A M AT T A Y - T I A A AR
N A A, I& FH N IR A IR F A, IE §H A TEOAA A AR A o
AfFT T O A S A ¥ W pETeR A AR A T, 9@ AR A wgums
M 2, fien & ¢ frelt SR FY A A oewa T8 R

qESY, IR-IR 0% fmn & g, Folamn, afyarfso @ @
2 g )Y vw A A W e o e T R, gw efiEEoh § & aft g
e AT TE T R www R % fag o gffwa T & f5 NCERT gwr
e A ¢ vy vow T, wova A St fafieray I A gRT 9 W@
¥ faw, dRifkcy Y & woww R Aoaa A dpa, N e, =g,
fArgam Frawda ol Rwal @ e # sadwg 3 Ay o1 @ SRR SR A
FoE A frea s &, U7 MY FAA TES TOWH, wrwT IR omn Y@,
e § R a=ft g1

Suwemew (8 giw odkd) s ath R FOG @ @R @ el W
o T ¥7 ’

st wrmen ol ¢ # FéRy vaen ot

Fueuaress (N o vl : rw A was W amh 7 gRR 14 Reer, 2001
&M A wren wamfy o & e 7 gef o 2 = § a6 e

wiiEg &ff 3T Avg #t ke B o § 1w e aEwl B oy B e |
@ §Y o€ Tut am ot @)

267



RAJYA SABHA  [29 November, 2001]

5.00 P.M.
MESSAGE FROM LOK SABHA
The Companies (Amendment) Bill, 2001

SECRETARY-GENERAL: Sir, | have to report to the House the
following message received from the Lok Sabha signed by the Secretary-
General of the Lok Sabha:

"In accordance with the provisions of rule 86 of the Rules
of Procedure and Conduct of Business in Lok Sabha, | am directed
to enclose the Companies (Amendment} Bill, 2001, as passed by
Lok Sabha at its sitting held on the 28" November, 2001.

Sir, | iay a copy of the Bill on the Table.

ey (o gw qetd) . W @ wded W 3 RemR, 2001
atET 11.00 T @5 & fow wftg & ard 8

The House then adjourned at five of the clock, till eleven of the
clock on Monday, the 3™ December, 2001.

MGIP(PLU)MRND—4747R5—5.6.2002.



